POST OFFER PUBLIC ANNOUNCEMENT TO THE SHAREHOLDERS OF
NAM CREDIT & INVESTMENT CONSULTANTS LIMITED

Regd. Off.: 163, First Floor, Katra Nawab, Chandni Chowk, Delhi-110006

This post-offer Public announcement is being issued by Chartered Capital And Investment Limited, Manager to the Offer on behalf of
Acquirers namely Mr.Rakesh Bhhatia, Mrs. Arti Bhatia, both residentat 21, National Park, Lajpat Nagar- IV, New Delhi-110024 and
M/S Bharatiya Global Infomedia Limited having its Registered Office at 601,Devika Tower, 6th Floor, Nehru Place,New Delhi-
110019, in compliance with Securities and Exchange Board of India ( Substantial Acquisition of Shares and Takeover ) Regulations,
1997 and subsequent amendments thereto furnishing the details subsequent to the Public Announcement for the Open Offer made on
15.07.2005 and the offer closing on 24.10.2005

1. Name of the Target Company :NAM CREDIT & INVESTMENT CONSULTANTS LIMITED.
2. Name of Acquirers :MR. RAKESH BHHATIA, MRS.ARTI BHATIA AND
M/s BHARATIYAGLOBAL INFOMEDIA LIMITED.
3. Name of Manager to the offer :CHARTERED CAPITAL AND INVESTMENT LIMITED.
4. Name of Registrar to the Offer :BEETAL FINANCIAL & COMPUTER SERVICES PRIVATE LIMITED.
5. Offer Details:

(a)  Dateof Opening of the Offer: Wednesday, October 05, 2005
(b)  Dateof Closure of the Offer : Monday, October 24,2005

6. Details of the Acquisition:

S.NO. Item Proposedin the Offer Document Actual
1. Offer Price Rs. 4/- Rs. 4/-
2. Shareholdingof acquirer(s) No.of % No.of %
beforeMOU /PA shares shares
Nil - Nil
3.
Sharesacquired byway of No.of % No. of %
MOUor MarketPurchases shares shares
16,87,300 36.29 16,87,300 36.29
4. Sharesacquired inthe open No. of % No.of %
Offer shares shares
9,30,000 20.00 9,700 0.21
5. Sizeof openOffer (No.of Rs.37,20,000/- Rs.38,800/-

sharesmultiplied byoffer
priceper share)

6.  |Sharesacquired aferP.A..

butbefore 7working days
priorto closuredate:-
Priceof shareAcquired Nil Nil
No.Of shareacquired Nil Nil
%of share acquired Nil Nil
7. Postoffer shareholdingof No.of % No. of %
acquirer(s) shares shares
(2+3+4+6) 26,17,300 56.29 16,97,000 36.50
8. Preand PostOffer PreOffer PostOffer PreOffer PostOffer
Share-holdingof Public
No.of Shares 29,62,700 20,32,700 29,62,700 29,53,000
(%age) (63.71) (43.71) (63.71 (63.50)
7. Status of the Escrow account, whetherreleasedornot :  Notyetreleased
8. Payment ofInterest ,to theshareholders, ifany : Nil
9. Status ofinvestor complaintsreceived, ifany : None

The Acquirers namely Mr. Rakesh Bhhatia, Mrs. Arti Bhatia and the Board of Directors of the Acquirer
Company namely M/s Bharatiya Global Infomedia Limited accepts full responsibility for the information
contained in this Post Offer Public Announcement.

Chartered Capital And Investment Limited
13, Community Centre, East of Kailash, New Delhi-110065
Tel. Nos.: 011-26472557, 26218274, Fax: 011-26219491

Place: New Delhi E-mail: delhi@charteredcapital.net
Date: November 15, 2005
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